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(3) The Light Diesel 0Oil (Fixa.
tion of Ceiling Prices) Second
Amendment  Order, 1975,
published in Notification No.
G.S.R. 568(E) in Gazette of
India dated the 29th Novem-
ber, 1975,

(4) The Furnace Oil (Fixation of
Ceiling Prices and Distribu-
tion) Third Amendment
Order, 1975, published in No-
tification No. G.S.R. 569(E)
in Gazette of India dated the
29th November, 1975.

(5) GSR. 570(E) published in
Gazette of India dated the
29th November, 1975 contain-
ing corrigendum to Notifica-
tion No G.S.R. 406(E) dated
the IMth July, 1975.

(6) The Kerosene (Fixation of
Ceiling Prices) Third Amend._
ment Order, 1975. published
in Nolification No, GSR.
575(E) in Gazette of India
dated the 1st December, 1975

(7) The Furnace 0Oil (Fixation of
Celling Prices and Dnstribu-
tion) Fourth Amendment
Order, 1975, publisiled in Noti-
fication No. G.S.R. 576(E) in
Gazetie of India dated the 1st
December, 1975. ([Placed in
Library. See No. LT-1010/
76].

PassPORTSs (THIRD AMENDMENT) RULES,
1975 axp Amenoments To G.S.R. No.
398 (E) vpaTep 30-8-T2

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI BIPINFPAL DAS): I beg to lay
on the Table a copy each of the follow-
ing Notifications (Hindi and English
versibns) under sub-secfion (3) of
section 24 of the TPassports Act,
1967: —

(1) The passports (Third Amend-
ment) Rules, 1975. published
if Notification No. GSR.

PAUSA 25, 1897 (SAKA)
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537(E) in Gazette of India
dated the 23rd October, 1975,

(2) G.S.R. 564(E) published in
Gazette of India dated the
27th November, 1975 making
cértain amendments in Noti-
fication No G.S.R. 398(E)
dated the 30th August, 1972,
[Placed in Library. See No.
LT-10108/76].

Utrar PrapeEsn HomororaTHIc MEDI-
CINE (AMENDMENT) ORDINANCE, 1975

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K, M.
ISHAQUE): 1 beg to lay on the Table
a copy of the Uttar Pradesh Homoeo.
pathic Medicine (Amendment) Ordi-
nance, 1975 (Uttar Pradesh Ordinance
No. 32 of 1975) (Hindi and English
versions) promulgated by the Gov-
ernor of U.P. on the 10th October,
1975, under provisions of article 213
(2) (a) of the Constitution read with
clause (e)(iii) of the Proclamation
dated the 30th November, 1975 issued
by the President in relation to the
State of Utltar Pradesh together with
a memorandum explaining the circum-
stanceg for the issue of the Ordinance.
[Placed in Library, See No, LT-10108/
787

OrrrciaL.  Languaces (MANNER oOF
AUTHORISATION OF HINDI TRANSLATION
oF BrLrs) Rures, 1976

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): I beg to lay
on the Table a copy of the Official
Languages (Manner of Authorisation
of Hindi Translation of Bills} Rules,
1976 (Hindi and English versions)
published in Notification No. G.S.R.
2(E) in Garzetie of Indin dated the 1st
January, 1976 under sub-gection (2)
of section 8 of the Official T.anguages
Act, 1963. [Placed in Library. See
No. LT-10110/76].



